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Development and expansion of pipelines for
the transportation of Oil and Petroleum
Products

*395. SHRI DHARAMCHAND JAIN :
SHRI SITARAM KESRI : SHRI
BHISHMA NARAIN SINGH :t

Will the Minister of PETROLEUM,

CHEMICALS AND  FERTILIZERS
be pleased to state :

(a) whether Government have formulated
any scheme for the development and expansion
of a net-work of pipelines for the transportation
of oil and petroleum products; and

(b) if so, what are the details thereof?
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mThe question was actually asked on the

floor of the House by Shri Bhishma Narain
Singh.

[ 5 DEC. 1977 ]

to Questions 18

t[THE MINISTER OF PETROLEUM,,.
CHEMICALS AND FERTILIZERS
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Discrimination. in the matter of writing
Confidential Reports of and Awarding
Punishment to Employees belonging to the
Scheduled Castes/ Tribes

*396. SHRI N.P. CHAUDHARI! : SHRI
GURUDEV GUPTA :SHRI
YOGENDRA MAKWANA:

Will the Minister of RAILWAYS be pleased
to state :

(a) whether any cases of discrimination shown

against the railway imployees

The question was actually asked on the floor
of the House by Shri N.P. Chaudhari.

[ RAJYA SABHA ]

to Questions 20

belonging to the Scheduled Castes and
Scheduled Tribes in the matter of writing
confidential reports and awarding punishment
in disciplinary cases have recently come to
Government's notice, particularly in  the
Allahabad Division; and

(b) whether Government have enquired into
the matter and if so, with what: results and
what action Government have taken against
the officers showing such discrimination ?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI SHEO
NARAIN): (a) No. Sir.

(b) Does not arise.
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